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Cantonment Board has any such plan, 
but will Inquire. 

PrImary Schools In TrIpara 

mil. Sbri Dasaratba Deb: Will the 
Minister of Edueatioa be pleased to 
state: 

(al the total number of Primary 
Schools in Tripura up to 1945, 1949 
and 1961; and 

(b) the total number of High Eng-
liah Schools in Tripura in 1945, 1949 
anel in 1961! 

The MiDJster of Edaeaticm (Dr. 
S:. L. SbrimaIi): (a) and (b) The re-
quired infonnation is furnished 
below:-

No. 0/ No. of 
Primarv High 
Schools Schools 

In the year 114 9 
1945 

In the year 399 23 
1949 

In the year 1261 34 
1961 

Directorate of 1Bcome-tu: Invest!p-
tion aDd Beseanlh 

11113. Sbri J'edhe: Will the Minister 
of FiDaDce be pleased to state: 

(a) whether Government propose 
to unit the separate Directorates of 
Income-tax Investigation a».d Re-
Ha1'Ch; 

(b) If not, whether there was any 
proposal with Government to do so; 
and 

(e) if so, the details thereof? 

The MInJster of FiDaDce (Sbri 
Morarjl D~): (a) No. 

(b) No. 
(e) Does not arise. 

11114. Sbri D. C. Sharma: Will w.. 
Miruster of Home AJralrs be pleased 
to state: 

(a) whether three peons of the 
etIIat 01 Chief Sales Tax Commissioner 

were arrested for steaIm. of Sal. 
Tax forms from the oftice; 

(b) whether all the forms have bee&-
recovered; and 

(el the action "taken against the 
persons involved? 

The MiDister of State In tile lIIbd8-
try of Home AJrairs (Sbri Datar): (a), 
Among 8 persons arrested so far, 6 are-
Class IV oftieials of the oftice of tll8' 
Sales Tax Commissioner. 

(b) Out of 4080 stolen books of dec--
larations in form 'C'. 292 books have 
since been recovered. 

(e) The arrested ofticials have beea-
placed under suspension from the 
date of their arrests. e 
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Compensatory Allowance to Govera-
meDt Employees Ii.. ADdaauIU. IsIaDds 

1216. Shrimati Savitri NIpm: Will 
the Minister of Home AJrairs be 
pleased to refer to the deliberations 
at the first meeting of the Home 
Minister's Advisory Committee - 'for 
Andaman and Nieobar Islands held in 
July 1961 and state: 

(b) whether Government have since 
taken any decision on the question of 
grant of compensatory allowance to 
Govenunent employees in And8maD 




